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s TRAgA Sl TSR /e

T feeelt, 26 |TH, 2025

LA, 1417(H).— FralT TLHIL, TPT TATHANT ATATT 1956 (1956 FT 48) (Rrer =aH o+
THET Sh ATATTAH Fgl TAT &) il 1T 3F T IT-8TT (1) BT T&T AT HT TINT Fd g, Tg THTETH
21 ST o TAT o6 AT T39r 5T % a2 (5ot § NH34 % Tohs1-2 .41, 43.500 & f&.#1. 67.040 7%
F TgHIe ATHE [T & faud -ave & FHHIT (ATSTHIOT/TEE ooe? Aigd 2-3H/4-3F T FAET 1),
LA, T ST TATAT 6 AT TATS o6 (o107 ag qH Tutera g Sraewr dfera auie 1= srqg=1 § =ar
AT g, UHT S T SS9 LA 3 SO AT il S0 FAT 2 |

F1$ ot =af7F, S 3 Gy & Raag &, 30 afafm & g 37 1 sq-amr (1) F o= @i
TSI o TorT UHT I o ITANET 92 TSI § TH ATSEEAT & TR il a0 & e o & ae st
AT T T TR |

T Jedh ST T TSI, T A AR Aterahr (Trsrea) g & forfad =7 7 y&=qa
Y SITOT T IHH ITAF AYTT ATARAT T ST i ;e wifersrdy, swafkrerar #r SeTa 9 ' AT
et farferss Terae T § ST T STaE 39T 3% URT STai<ial 6l gaars & TETG AT UHT 3T S Feed
F TETd, T TS g, o0 a7 TIierenry araeTs THe, Saer g AT a1 ST T SATATT T THT AT

SATATT T T |

2080 G1/2025 )
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerhrr ger f&Far wr #ws ot swaer
faw g |

TH ATEAAT & AT A ATl qIH % L@ T AT A TAT IMAFNET F 36 wATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

AL

HET YS9 1T & I L oot § NH34 3 Tener-2 .41, 43.500 & .71, 67.040 T & qg&ie
AR g o o7 oISt T ST aTelt S§3aT Ted STar §3aT digd SH 1 §ierd =aer

TS HT AT HET TaLT St &1 9 SR
EQEE] qAEA §&TqT YA FTIFR | AT TR || T F7 ST IR ERT
e (P ThTE) @)
1 2 3 4 5 6

T T ATH: TATAT

e T AT STHEAT

1 104 GECARA} J-STT 0.015 (F%aT) 0.015
2 261 it it 0.0227 (%247 0.0227
3 3 T ;'E;EW 0.2563 (ZF7 ) 0.2563
4 34 fasft i 0.012 (FFa¥) 0.012
5 47 IGEL HESIESS 0.035 (Z%a¥) 0.035
6 48 fasft it 0.0263 (277 ) 0.0263
7 49 IGELl BIEE) 0.0275 (%37 ) 0.0275
8 51/1 BEl it 0.06 (FFa7) 0.06
9 51/2 fasft Ll 0.0368 (FFT7 ) 0.0368
10 51/3 fasft it 0.0817 (FF4%) 0.0817
11 52/2 it it 0.0221 (FF24%) 0.0221
12 52/3 fasft it 0.009 (FFa7 ) 0.009
13 52/4 REl it 0.007 (3F4¥ ) 0.007
14 52/5 REl it 0.0084 (zF<a7) 0.0084
15 52/6 fasft it 0.0085 (%247 ) 0.0085
16 52/7 IBELl BIEE 0.0104 (F%aT ) 0.0104
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17 53 BEL [GIEEG 0.1042 (ZFa7 ) 0.1042
18 54 LTS o 0.0091 (Z%a7 ) 0.0091
19 55 EEL GIEE 0.0602 (%47 ) 0.0602
20 61 BEL it 0.0272 (Z%F47 ) 0.0272
21 62/1 BEL it 0.0985 (ZFAT ) 0.0985
22 63 EEL GIEE 0.0132 (Z%a7 ) 0.0132
23 64 EEL GIEE 0.076 (Fa¥) 0.076
24 65 BEL EIEIE] 0.0233 (ZFa7 ) 0.0233
25 66 BELI EIEIE] 0.0587 (247 ) 0.0587
26 67 LTS T 0.0205 (a7 ) 0.0205
27 68 LTS EIREIFS 0.0185 (ZFa7 ) 0.0185
28 69 LTS EIRSEIFS 0.0065 (ZFTT ) 0.0065
29 70/1 BELI [GIEE 0.0217 (Z%F4T ) 0.0217
30 79/1 EEL GIEEG 0.036 (Fa¥) 0.036
31 79/2 EEL GIEEG 0.038 (Fa¥) 0.038
32 80/1 BELI [GIEE 0.0084 (ZFTY ) 0.0084
33 80/2/1 BELI e 0.0099 (ZFIT ) 0.0099
34 80/2/2/2 BELI EEEGE 0.0418 (ZFa7 ) 0.0418
35 80/3/2 IGEl EEELE] 0.0322 (3%47) 0.0322
36 86/1/1 BELI e 0.0352 (2T ) 0.0352
37 86/1/2/2 BELI EEELE] 0.073 (%X 0.073
38 87 IGEl BIEG] 0.1057 (%47 ) 0.1057
39 90 IGEl BIEG] 0.0129 (F%a7) 0.0129
40 91 LTS TS 0.0029 (ZFa7 ) 0.0029
41 92 TR = T 0.0256 (FF7 ) 0.0256
ST
42 93/1/2 IREL GIEE} 0.0199 (Z&a¥ ) 0.0199

a1 ATH: Fgar
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43 11 LTS q T 0.0034 (ZFI7 ) 0.0034
44 13 IGELl BIEE 0.1235 (%7 ) 0.1235
45 14/1 BEL EEEISE] 0.1187 (FFaT) 0.1187
46 15/1 IGEl BIEG] 0.0565 (%37 ) 0.0565
47 15/2 IGEl BIEG] 0.0615 (%37 ) 0.0615
48 15/3 EEL GIEE 0.0769 (a7 ) 0.0769
49 41/1 IGELl BIEE 0.0018 (37 ) 0.0018
50 41/2 IGEl T=d 0.004 (%37 0.004
51 41/3 REL KEL] 0.006 (Z&¥ ) 0.006
52 42 BEL GIEE] 0.0944 (ZFa7 ) 0.0944
53 47/1 EEL GIEEG 0.0138 (Z%Fa7 ) 0.0138
54 47/2 REL GIEE] 0.0138 (FFa7 ) 0.0138
55 47/3 REL GIEE] 0.007 (Z%¥) 0.007
56 47/4 EEL GIEEG 0.008 (FFa¥) 0.008
57 47/5 IGELl BIEE 0.0075 (%47 ) 0.0075
58 47/6 REL GIEE] 0.007 (Z%¥) 0.007
59 4717 BEL GIEE] 0.007 (Z%¥) 0.007
60 48/2 BELI EEEIK 0.0688 (ZFa7 ) 0.0688
61 49 IGEl BRG] 0.0212 (37 ) 0.0212
62 51 BEL GIEE] 0.0056 (FFa7 ) 0.0056
63 53/1 BEL GIEE] 0.0352 (FFa7 ) 0.0352
64 53/2 IGEl BIEG] 0.0324 (347 ) 0.0324
65 53/3 BELI GIEEG 0.06 (FAX) 0.06
66 59 IGELl EIEE] 0.1564 (297 ) 0.1564
67 60 IGELl EEEIRK] 0.0824 (3#7 ) 0.0824
68 63 qCHRT qTAT 0.0022 (F%47 ) 0.0022
69 65/1 IGEl BIEG] 0.0072 (%47 ) 0.0072
70 65/2 IGEl it 0.0192 (3#7) 0.0192
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71 65/3 BEL GIEE] 0.0042 (ZF47 ) 0.0042
72 66/1 EEL GIEE] 0.0114 (FFAT) 0.0114
73 66/2 EEL GIEE 0.0084 (Z%47 ) 0.0084
74 66/3 BEL IGIEE] 0.0252 (FFa7 ) 0.0252
75 66/4 BEL IGIEE] 0.012 (3%a7) 0.012
76 67/2 EEL GIEE 0.0652 (%47 ) 0.0652
77 68/1 EEL REEIEE 0.0058 (ZFa7 ) 0.0058
78 7711 IGEl BIEG] 0.0156 (gFaT) 0.0156
79 7712 REL GIEE] 0.1332 (FFa7 ) 0.1332
80 77/3 EEL GIEEG 0.0066 (FFTT ) 0.0066
81 77/4 IGELl BIEE 0.0528 (a7 ) 0.0528
82 78 GREARA] T 0.0065 (FFa7 ) 0.0065
83 79 GREARA] GLEL 0.0024 (ZFa7 ) 0.0024
84 8 LTS o 0.0318 (ZFa¥) 0.0318
85 81/1 EEL GIEEG 0.06 (F7T) 0.06
86 81/2 REL GIEE] 0.0621 (FFaT ) 0.0621
87 81/3 BEL GIEE] 0.0374 (TFaT ) 0.0374
88 82/2 IGEl BRG] 0.2765 (%37 ) 0.2765
89 82/3 IGEl BRG] 0.0728 (F%aT ) 0.0728
90 85/1 BEL GIEE] 0.112 (F%a¥) 0.112
91 85/2 BEL GIEE] 0.175 (Z%a¥) 0.175
92 85/3 IGELl BIEE) 0.2304 (F%aT ) 0.2304
93 9 GREARAS EIRSEIFS 0.2353 (FFT¥) 0.2353
UEEIE I RT]|

94 14 TCHT EIESRIES 0.0281 (37 ) 0.0281
95 15 GREARA] T-5TT 0.0046 (ZFTT) 0.0046
96 16 GREARA] EIRSEIFS 0.008 (ZF7T) 0.008
97 17 GREARA] q-STeT 0.0072 (FFaT ) 0.0072
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08 20 BEL ATaTT 0.065 (3%a7 ) 0.065
99 23 LTS EIREIFS 0.0259 (ZFa7 ) 0.0259
100 24 LTS EIREIFS 0.0148 (Z%a7 ) 0.0148
101 25 GREARA] T 0.3618 (FFa7 ) 0.3618
102 379 GREARA] GEED 0.0127 (FF47) 0.0127
103 383 IREL GIEE] 0.0966 (FFT7 ) 0.0966
104 386/1/1 EEL GIEE 0.1538 (Z%aT ) 0.1538
105 386/1/2 BEL REERE] 0.0375 (F%a7 ) 0.0375
106 386/1/3 REL REERE] 0.045 (Z%7¥) 0.045
107 386/2 EEL GIEEG 0.06 (FTT) 0.06
108 386/3 IGEl BRG] 0.17 (Z%TT) 0.17
109 386/4/2 REL REERE] 0.027 (Z%a¥) 0.027

Total 5.4798

[®T. &. NHAI/PIU-Jabalpur/Damoh-Jabalpur/3(a)/2024/3A]

o SHITET, s
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th March, 2025

S.0. 1417(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH34 stretch
from Km. 43.500 to Km. 67.040 (Package-2) under TEHSIL OFFICE SIHORA in the district of JABALPUR in the
state of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO (REVENUE) SIHORA in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH34 stretch from Km. 43.500 to Km.
67.040 (TEHSIL OFFICE SIHORA) in the district of JABALPUR in the state of MADHYA PRADESH
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HILT T TSIA . AHTYTL

State: MADHYA PRADESH

District: JABALPUR

SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Majholi
Village: Jamuniya
1 104 Government Bhu-jal 0.015 (Hectare ) 0.015
2 261 Private Irrigated 0.0227 (Hectare) 0.0227
3 3 Government iidgﬁ eJhar ka 0.2563 (Hectare ) 0.2563
4 34 Private Irrigated 0.012 (Hectare) 0.012
5 47 Private Irrigated 0.035 (Hectare ) 0.035
6 48 Private Irrigated 0.0263 (Hectare) 0.0263
7 49 Private Irrigated 0.0275 (Hectare ) 0.0275
8 51/1 Private Irrigated 0.06 (Hectare) 0.06
9 51/2 Private Irrigated 0.0368 (Hectare) 0.0368
10 51/3 Private Irrigated 0.0817 (Hectare ) 0.0817
11 52/2 Private Irrigated 0.0221 (Hectare ) 0.0221
12 52/3 Private Irrigated 0.009 (Hectare ) 0.009
13 52/4 Private Irrigated 0.007 (Hectare ) 0.007
14 52/5 Private Irrigated 0.0084 (Hectare ) 0.0084
15 52/6 Private Irrigated 0.0085 (Hectare) 0.0085
16 52/7 Private Irrigated 0.0104 (Hectare ) 0.0104
17 53 Private Irrigated 0.1042 (Hectare ) 0.1042
18 54 Government Bhu jal 0.0091 (Hectare) 0.0091
19 55 Private Irrigated 0.0602 (Hectare ) 0.0602
20 61 Private Irrigated 0.0272 (Hectare ) 0.0272
21 62/1 Private Irrigated 0.0985 (Hectare) 0.0985
22 63 Private Irrigated 0.0132 (Hectare) 0.0132
23 64 Private Irrigated 0.076 (Hectare ) 0.076
24 65 Private Aabadi 0.0233 (Hectare) 0.0233
25 66 Private Aabadi 0.0587 (Hectare) 0.0587
26 67 Government Raasta 0.0205 (Hectare) 0.0205
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27 68 Government Charagah 0.0185 (Hectare) 0.0185
28 69 Government Charagah 0.0065 (Hectare) 0.0065
29 70/1 Private Irrigated 0.0217 (Hectare) 0.0217
30 79/1 Private Irrigated 0.036 (Hectare ) 0.036
31 7912 Private Irrigated 0.038 (Hectare ) 0.038
32 80/1 Private Irrigated 0.0084 (Hectare) 0.0084
33 80/2/1 Private Irrigated 0.0099 (Hectare) 0.0099
34 80/2/2/2 Private Diverted 0.0418 (Hectare) 0.0418
35 80/3/2 Private Diverted 0.0322 (Hectare) 0.0322
36 86/1/1 Private Irrigated 0.0352 (Hectare) 0.0352
37 86/1/2/2 Private Diverted 0.073 (Hectare ) 0.073
38 87 Private Irrigated 0.1057 (Hectare) 0.1057
39 90 Private Irrigated 0.0129 (Hectare ) 0.0129
40 91 Government Charagah 0.0029 (Hectare) 0.0029
a1 92 Government i?]dgeafhaad Kaa 0.0256 (Hectare ) 0.0256
42 93/1/2 Private Irrigated 0.0199 (Hectare ) 0.0199
Village: Kulhuwa

43 11 Government Bhu Jal 0.0034 (Hectare ) 0.0034
44 13 Private Irrigated 0.1235 (Hectare ) 0.1235
45 14/1 Private Diverted 0.1187 (Hectare) 0.1187
46 15/1 Private Irrigated 0.0565 (Hectare ) 0.0565
47 15/2 Private Irrigated 0.0615 (Hectare ) 0.0615
48 15/3 Private Irrigated 0.0769 (Hectare) 0.0769
49 41/1 Private Irrigated 0.0018 (Hectare ) 0.0018
50 41/2 Private Padat 0.004 (Hectare ) 0.004
51 41/3 Private Padat 0.006 (Hectare ) 0.006
52 42 Private Irrigated 0.0944 (Hectare) 0.0944
53 47/1 Private Irrigated 0.0138 (Hectare) 0.0138
54 4712 Private Irrigated 0.0138 (Hectare) 0.0138
55 4713 Private Irrigated 0.007 (Hectare ) 0.007
56 47/4 Private Irrigated 0.008 (Hectare ) 0.008
57 4715 Private Irrigated 0.0075 (Hectare) 0.0075
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58 4716 Private Irrigated 0.007 (Hectare ) 0.007
59 4717 Private Irrigated 0.007 (Hectare) 0.007
60 48/2 Private Diverted 0.0688 (Hectare ) 0.0688
61 49 Private Irrigated 0.0212 (Hectare) 0.0212
62 51 Private Irrigated 0.0056 (Hectare) 0.0056
63 53/1 Private Irrigated 0.0352 (Hectare) 0.0352
64 53/2 Private Irrigated 0.0324 (Hectare) 0.0324
65 53/3 Private Irrigated 0.06 (Hectare ) 0.06
66 59 Private Irrigated 0.1564 (Hectare) 0.1564
67 60 Private Diverted 0.0824 (Hectare) 0.0824
68 63 Government Naala 0.0022 (Hectare) 0.0022
69 65/1 Private Irrigated 0.0072 (Hectare) 0.0072
70 65/2 Private Irrigated 0.0192 (Hectare ) 0.0192
71 65/3 Private Irrigated 0.0042 (Hectare) 0.0042
72 66/1 Private Irrigated 0.0114 (Hectare) 0.0114
73 66/2 Private Irrigated 0.0084 (Hectare ) 0.0084
74 66/3 Private Irrigated 0.0252 (Hectare) 0.0252
75 66/4 Private Irrigated 0.012 (Hectare) 0.012
76 67/2 Private Irrigated 0.0652 (Hectare ) 0.0652
77 68/1 Private Diverted 0.0058 (Hectare) 0.0058
78 7711 Private Irrigated 0.0156 (Hectare) 0.0156
79 7712 Private Irrigated 0.1332 (Hectare ) 0.1332
80 7713 Private Irrigated 0.0066 (Hectare ) 0.0066
81 7714 Private Irrigated 0.0528 (Hectare ) 0.0528
82 78 Government Raasta 0.0065 (Hectare ) 0.0065
83 79 Government Naala 0.0024 (Hectare) 0.0024
84 8 Government Bhu Jal 0.0318 (Hectare ) 0.0318
85 81/1 Private Irrigated 0.06 (Hectare ) 0.06
86 81/2 Private Irrigated 0.0621 (Hectare) 0.0621
87 81/3 Private Irrigated 0.0374 (Hectare) 0.0374
88 82/2 Private Irrigated 0.2765 (Hectare) 0.2765
89 82/3 Private Irrigated 0.0728 (Hectare) 0.0728
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90 85/1 Private Irrigated 0.112 (Hectare ) 0.112
91 85/2 Private Irrigated 0.175 (Hectare ) 0.175
92 85/3 Private Irrigated 0.2304 (Hectare) 0.2304
93 9 Government Charagaah 0.2353 (Hectare) 0.2353
Village: Padariya
94 14 Government Charagah 0.0281 (Hectare) 0.0281
95 15 Government Bhu-Jal 0.0046 (Hectare) 0.0046
96 16 Government Charagah 0.008 (Hectare ) 0.008
97 17 Government Bhu-Jal 0.0072 (Hectare) 0.0072
98 20 Private Aabadi 0.065 (Hectare ) 0.065
99 23 Government Charagah 0.0259 (Hectare) 0.0259
100 24 Government Charagah 0.0148 (Hectare) 0.0148
101 25 Government Ghaas 0.3618 (Hectare ) 0.3618
102 379 Government Sadak 0.0127 (Hectare) 0.0127
103 383 Private Irrigated 0.0966 (Hectare ) 0.0966
104 386/1/1 Private Irrigated 0.1538 (Hectare ) 0.1538
105 386/1/2 Private Diverted 0.0375 (Hectare) 0.0375
106 386/1/3 Private Diverted 0.045 (Hectare ) 0.045
107 386/2 Private Irrigated 0.06 (Hectare) 0.06
108 386/3 Private Irrigated 0.17 (Hectare ) 0.17
109 386/4/2 Private Diverted 0.027 (Hectare) 0.027
Total 5.4798

[F. No. NHAI/PIU-Jabalpur/Damoh-Jabalpur/3(a)/2024/3A]
SHAIKH AMINKHAN, Director
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